ONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF SEPTEMBER 2026
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ON OF

JIABOLISHED COURT OF MS/CENTRAL INIL
INEELOFER ABIDA PERVEEN|
[DISTRICT JUDGE (COMMERCIAL
ICOURT)-01
[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) ICS (COMM)/1216/2025 18-11-2025 [FAIZAN BAIG VsMOHD 0818416099 |01-09-2026 1287 INA ICONTESTED [NA INA ISUIT FOR|
[DISTRICT JUDGE (COMMERCIAL| MOHAMMAD MUHEETSULEMAN [RECOVERY
ICOURT)-01(Renumbered as CC-o01, IALAM [KHAN
w.e. 14.09.2026)
1306 ICS (COMM) ICS (COMM)/145/2025 01-02-2025 ISARR FREIGHTSDIVYAM 8595047596 [22-09-2026 1598 INA ICONTESTED INA INA ISUIT FOR|
ICORPORATION VSAGARWAL IRECOVERY
[PUNJAB AND SIND BANK
1306 ICS (COMM) ICS (COMM)/1317/2024 28-11-2024 SHRIKANT Vs MAHESHPARIKSHIT 10868873986 [24-09-2026 1665 [NA ICONTESTED INA INA [SUTT FOR|
ISHANKAR UPADHYAY [MAHIPAL RECOVERY
[SH. LOKESH KUMAR/SH. ANILJCENTRAL 04 EXTENSION BLOCK THCRECOVERY CS (COMM)/347/2025 [27-03-2025 SHASHI AGARWAL VSTUSHAR 0313202263 [08-09-2026 530 DAYS [YES ICONTESTED INA INA RECOVERY
[KUMAR SISODIA DISTRICT JUDGE [DELHI IAJANTA RAAJ PROTCINSAGARWAL
I((COMMERCIAL COURT) [LIMITED AND ORS
(Renumbered as CC-02, w.e.|
14.09.2026)
04 EXTENSION BLOCK THCRECOVERY ICS (COMM)/117/2025 25-01-2025 ansh Khurana Vs G7ARVIND VATS 9999137580 [10-09-2026 593 DAYS IYES ICONTESTED INA INA IRECOVERY
IDELHI Wellness SPA
1304 EXTENSION BLOCK THCRECOVERY ICS (COMM)/918/2020 02-07-2020 THE INDIAN  WOODSATISH KUMARQ811053833 [19-09-2026 2270 DAYS IYES ICONTESTED INA INA [RECOVERY
IDELHI [PRODUCTS CO. LTD. Vs|
IM/S UNIQUE WOOD)
[PRODUCTS
1304 EXTENSION BLOCK THCRECOVERY ICS (COMM)/1349/2024 09-12-2024 ICLEAR MEDIA INDIAABHAY SAHAI 9971067110 [25-09-2026 55 DAYS [YES ICONTESTED [NA [NA IRECOVERY
[DELHI [PRIVATE LIMITED Vs
ISHABDARTH
Bo4 EXTENSION BLOCK THCORECOVERY ICS (COMM)/300/2024 26-02-2024  |SIEMENS HEALTHCARESUKRIT 0918250327 [29-09-2026 46 DAYS IVES ICONTESTED INA INA RECOVERY
[DELHI [PRIVATE LIMITED VsKAPOOR
ELLNESS  PATHCARE]|
[[NDIA LLP
ISH. ANIL KUMAR SISODIA/SH./CENTRAL INIL
[MANOJ KUMAR DISTRICT JUDGE
((COMMERCIAL COURT)-3
(Renumbered as CC-03, w.e|
14.09.2026)
ISH. SUNIL CHOUDHARY, ICENTRAL Z506) ICS(COMM)/654/2024 ICS(COMM)/654/2024 29.05.2024 IM/S. S. CHAND &SH. NAVEENQ810419936 [23.09.2026 1757 DAYS IYES IContested INA INA ISUIT FOR|
[DISTRICT JUDGE COMMERCIAL ICOMPANY LTD. VS. M/S[KUMAR IRECOVERY
ICOURT-04 TIS HAZRI COURT| AICO BOOKTRIPATHI IOF MONEY
ICENTRAL DELHI [DISTRIBUTORS
(Renumbered as CC-04, w.e|
14.09.2026)
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k1o ICS(COMM)/853/2025 ICS(COMM)/853/2025 28.07.2025 IMANJEET KAUR  VS/SH. RAKESHQ811072845 [23-09-2025 k22 DAYS IContested
[RAJU ALIAS DEVENDER [WADHWA IRECOVERY
IOF MONEY
Kuio ICS(COMM)/7/2025 ICS(COMM)/7/2025 04-01-2025 IM/S. ORANGESH. NAVEEN(9810419936 [24-09-2026 1628 DAYS IYES Contested INA INA [SUTT FOR|
[EDUCATION PVT. LTD.KUMAR IRECOVERY
S. LUCA BERTON [TRIPATHI IOF MONEY
u1o ICOUNTER CLAIM /11/2026 ICOUNTER CLAIM/11/2026 [17-03-2026 ISAKSHI JAIN VS,SH. PANKAJP810419936 [26-09-2026 193 DAYS IYES Contested INA INA ISUIT FOR|
IASHWANI KUMAR JAIN JAIN IRECOVERY
IOF MONEY
u1o ICS(COMM)/602/2025 ICS(COMM)/602/2025 26-05-2025 IASHWANI KUMAR JAIN|SH. VIPINQ313626324 [26-09-2026 88 DAYS IYES Contested INA INA ISUIT FOR|
[VS. SAKSHI JAIN IARORA IRECOVERY
IOF MONEY
IMS. REKHA, DISTRICT JUDGE,CENTRAL 02 ICS(COMM) ICS (COMM)/412/2023 06-03-2023 [UNICORN DENMART LTDGUNJAN 10313350568 [29-09-2026 1303 IYES [DECREE INA [NA IRECOVERY
[COMMERCIAL COURT-05 s DVG DENTALKUMAR
(Renumbered as CC-05, w.e| ILABTHROUGH ITS
14.09.2026) [PROPRIETOR SH. K. M,
[UMESH
1302 ICS(COMM) ICS (COMM)/1474/2023 03-11-2023 ICHARAN PAADUKAPREM GARG 8860844670 [28-09-2026 1060 IYES [DISMISSED INA INA IRECOVERY
[NDUSTRIES PRIVATE|
[LIMITED Vs|
JACTIONMILANO BRANDS|
ILTD.
1302 ICS(COMM) ICS (COMM)/1034/2024 19-09-2024 [M/S PERFECT PLASTIC Vs[K.K. SINGH 0810673660 [25-09-2026 736 IYES [DISMISSED INA INA IRECOVERY
M/S PIONEER|
[POLYPLAST
1302 ICS(COMM) ICS (COMM)/1248/2024 14-11-2024 [PARVEEN KUMARVIVEK 0810562448 [25-09-2026 1680 IYES [DECREE INA INA IRECOVERY
ISHARMA Vs MUNICIPALLBHARDWAJ
ICORPORATION OF DELHI
1302 ICS(COMM) ICS (COMM)/583/2025 21-05-2025 ikas Sharma Vs M/sRANDHIR 10350906007 [25-09-2026 o2 IYES IDECREE INA INA IRECOVERY
IGagan Pharmaceuticals andSINGH KALAL
Others
IMS. SAVITRI/SH. RAMESH KUMAR|CENTRAL 1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/8/2026 03-01-2026 INEOKRAFT INTERIORVARUN 10953062629 [23-09-2026 273 DAYS [YES ICONTESTED(DECR [NIL INIL [RECOVERY
II DISTRICT JUDGE, COMMERCIAL IDELHI [DECOR Vs VIGOURMITTAL [EE)
ICOURT [MOBILE INDIA PVT. LTD.
(Renumbered as CC-06, w.e|
14.09.2026)
1308 EXTENSION BLOCK THCTRADE MARK ICS (COMM)/33/2026 [13-01-2026 ISURYA ROSHNI LIMITEDSHRIHAR 10548888420 [10-09-2026 242 DAYS INO ICONTESTED(DECR |[NIL INIL [TRADE
[DELHI s MADDI RAMAIAHTRIPATHI [MARK
[KUTATI
1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/50/2026 [15-01-2026 [LAXMI NARAYAN VsSATYENDRAKU9811161525 [01-09-2026 229 DAYS IYES ICONTESTED(DECR |[NIL INIL IRECOVERY
IDELHI Municipal Corporation off MARSINGH [EE)
[Delhi
1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/101/2026 27-01-2026 [UNION BANK OF INDIADEEPA GUPTA (9312292558 [25-09-2026 243 DAYS [YES ICONTESTED(DECR [NIL INIL IRECOVERY
IDELHI s JAGDISH PRASAD [EE)




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N [0)232(0)28
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF
IABOLISHED COURT OF SH. ANIL
IANTIL, DISTRICT JUDGE,
[ICOMMERCIAL COURT
7 ISH. AJAY PANDEY, DISTRICT|ICENTRAL 1307 (Civil ICS (COMM)/946/2021 4274 Mr. DINESH JAIN Prop. off 46209 1935 [Yes IContested 46209
WUDGE, COMMERCIAL COURT M/s SIDDHARTH]|
(Renumbered as CC-07, w.e| INTERNATIONAL Vs M/s|
14.09.2026) [P. B. RETAIL PVT. LTD.
07 (Civil ICS (COMM)/5014/2021 44526 IMANHAR CREATION Vs| 46221 F1695 [Yes IContested 16221
[RAKESH SHARMA|
[PROPRIETOR OF M/S|
[KANHA GARMENTS
1307 (Civil ICS (COMM)/2043/2022 144799 ICANARA BANK Vs| 46207 F1408 [Yes Contested 6207
MAMTA
1307 (Civil [Execution 45128 0OYO APARTMENTS| 46245 F1117 [Yes Contested 6245
(Comm.)/400/2023 [INVESTMENTS LLP Vs|

ICONVEST BUILDCON|
[PRIVATE LTD

1307 (Civil [Execution 45135 YO APARTMENTS| 146245 F1110 [Yes IContested 46245
(Comm.)/407/2023 INVESTMENTS LLP Vs
UEET CORPORATION
1307 (Civil [Execution 45135 YO APARTMENTS| 46245 F1110 [Yes Contested 16245
((Comm.)/408/2023 [INVESTMENTS LLP Vs|
ICONVEST OVERSEAS PVT|
[ILTD
1307 (Civil [Execution 45135 0OYO APARTMENTS| 46245 F1110 [Yes Contested 16245
(Comm.)/409/2023 INVESTMENTS LLP Vs
[RAUNAK
[INTERNATIONAL
1307 (Civil [Execution 45135 I0YO APARTMENTS| 146245 F1110 [Yes IContested 46245
(Comm.)/410/2023 [NVESTMENTS LLP Vs|
PUVELLO HOMES PVT|
[LTD
07 Civil [Execution 5155 I0YO APARTMENTS| 46245 F1090 [Yes Contested 46245
(Comm.)/435/2023 INVESTMENTS LLP Vs|
UATINDER PAL SINGH]|
[HUF
07 Civil ICS (COMM)/1457/2023 45231 [PHI LEARNING PVT LTD| 46235 F1004 [Yes Contested 46235
s INTERNATIONAL|
[BOOK CENTRE
1307 (Civil ICS (COMM)/1463/2023 45231 [PHI LEARNING PRIVATE| 46223 F992 [Yes IContested 46223
[LTD Vs JBC PUBLISHERS|
IAND DISTRIBUTORS
1307 (Civil ICS (COMM)/1057/2024 45558 IM/s The Magic Touch| 46213 655 [Yes IContested 16213

[Events Vs Delhi Police|
[Through its Deput;
ICommissioner of Police]
Prov. n Logistics)
1307 (Civil ICS (COMM)/1088/2024 45566 ICHANDAN SINGH] 46252 686 [Yes IContested 6252
[RAWAT PROP. OF M/S|
[RAHUL ENTERPRISES Vs|
[RAHUL SHARMA PROP,
F M/S RAJ ARYAN|
1307 (Civil ICS (COMM)/1096/2025 5944 Anil Kumar Prop. of M/s| 46234 F290 [Yes Contested 16234
IA.K. and Co. Vs Municipall
ICorporation of Delhi




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

1307 ICS (COMM)/1204/2025 45978 BANK OF BARODA Vs 46211 F233 IContested 46211
OHD. MEHRAJ
1307 (Civil ICS (COMM)/1280/2025 145993 ISanjeev. Kumar Goel Vs| 146248 255 [Yes IContested 146248
Municipal Corporation of]
IDelhi
07 Civil IOMP (COMM.)/7/2026 46053 [Balaji Jewellers and Ors Vs| 46252 F199 Yes Contested 46252
ISammaan Capital Limited
1307 (Civil [Ex.COMM - Award by Arb.46118 [DRA CONSULTANTS PVT| 146255 F137 [Yes Contested 6255
Comm./44/2026 [LTD (JV) Vs DELHI JAL
[BOARD
1307 (Civil [Execution 46130 [VIKAS VERMA Vs| 46209 F79 [Yes Contested 6209
(Comm.)/205/2026 IMUNICIPAL
ICORPORATION OF DELHI
1301 (Civil ICS (COMM)/521/2024 45409 [MONIKA SINGH Vs| 46290 881 [Yes IContested 46290
ISHAL GUPTA
8 ISH. POORAN CHAND/SH. MUKESH|CENTRAL [COURT ROOM 309 ICS (COMM) OMP (Dy6175 PUUHIE( INDIA) PVT LTDSunita Singh 0871040589 [12.09.2026 o2 F IContested
[KUMAR, DISTRICT  JUDGE,| ((COMM.)/531/2026 Vs DINESH
ICOMMERCIAL COURT
(Renumbered as CC-08, w.e|
14.09.2026)
ICOURT ROOM 309 (OMP (I) (COMM) ICS (COMM)/999/2025 45911 IM/s VASTRAM INDIA PVTVikrant Jain 0811377679  [22.09.2026 1376 F Contested
[LTD Vs SANJAY KUMAR|
[YADAV
9 [SH. LAL SINGH, DISTRICT JUDGE,CENTRAL ko1 ICS (COMM) 57/2026 46038 [UNION BANK OF INDIADEEPA GUPTA 9312292558 146270 232
ICOMMERCIAL COURT s Sheela and Ors
(Renumbered as CC-09, w.e|
14.09.2026)
ko1 ICS (COMM)/ 1320/2025 46003 [M/S SHIV RATNA PAPERSUBHASH 0810459344 46280 277
[P. LTD. Vs ICHANDRA
IM/S WOLKUS TECH. SOL,|
[P. LTD.
ko1 ICS (COMM) 413/2026 6119 ISTATE BANK OF INDIA VsS. SOOD 0810182768 146291 172
[PARVEEN SHOKEEN
ko1 ICS (COMM) 305/2026 46095 IGunshikha Marketing Co VSABOTT LAW[718704960 46295 [200
Pasvir Singh Sian IOFFICE
ho [SH. NARESH KUMAR|CENTRAL o2 ICIVIL CASE ICS (COMM)/234/2025 M/S M4j28-02-2025 [17-09-2026 [Yes ICS(Comm) [Decree INA IContested [Recovery  of]
IMALHOTRA/SH. RAKESH PANDIT,| ISOLUTIONS IMoney
[DISTRICT JUDGE, COMMERCIAL IPVT LTD Vs
ICOURT THE
(Renumbered as CC-10, w.e| INSTITUTE OF
[14.09.2026) ko2 ICIVIL CASE ICS (COMM)/671/2024 JOGESH SINGH31-05-2024 26-09-2026 [Yes ICS(Comm) [Decree INA IContested [Recovery  of|
IARORA Ve [Money
[NARINDER
ICHAWLA
ko2 ICIVIL CASE ICS (COMM)/439/2024 |Ashok Kanodialo6-04-2024 126-09-2026 Yes ICS(Comm) [Decree INA IContested [Recovery  of]
(Proprietor [Money
Metal India) Vg
Ruchika  Jain|
((Proprietor M/s|




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPO; EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N [0)232(0)28
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF
o2 ICIVIL. CASE ICS (COMM)/380/2026 [RAJAN VERMAB0-03-2026 [29-09-2026 ICS(Comm) IContested [Recovery  off
Vs Municipall [Money
(Corporation  off
Delhi
lho2 ICIVIL. CASE ICounter Claim/23/2025 [RUCHIKA JAINjo6-05-2025 26-09-2026 Yes ICS(Comm) IDismissed INA IContested [Recovery  off
[PROPRIETOR [Money
IM/S  SHREE]
[METALS Vs
ASHOK
11 IMS. MANJUSHA WADHWA/SH,WEST S ICS (COMM)/86/2025 1-01-2025 IMUNNA LAL YADAVANANT KUMAR[9810134489 [03-09-2026 580 [Yes [DECREE INil. INil.
IASHUTOSH KUMAR, , DISTRICI] [PROPRIETOR M/S MARKHAJELAY(P),
WUDGE (COMMERCIAL COURT)-01 [ENGINEERING SYSTEM|
s Dolphin Aqua Cure Pvi
ILtd
12 [MS. RAJ RANI GUPTA, DISTRICT|WEST lcs ICS (COMM)/680/2025 11-08-2025 IMOHD ZAKI (PROP) M/SNaved 0811282952 [19-09-2026 uoq [Yes [DECREE INil. INil.
WUDGE (COMMERCIAL COURT) IAMIR ELECTROPLATING[Rajput(P),

ORK Vs M/S ONEX|
[NDUSTRIES PVT LTD|
JAND ORS
ICounter claim ICounter Claim/57/2025 [23-12-2025 [M/S ONEX INDUSTRIESSameer 10810134864 [19-09-2026 270 [Yes [DISMISSED INil. INil.
[PVT LTD Vs MOHD ZAKI[Dewan(P),
[PROP M/S AMIR|

[ELECTROPLATING
ORKS
13 [SH. RAGHUBIR SINGH, DISTRICTWEST ICS (COMM)/144/2024 k5334 intage Credit And Leasing 6273 939 IContested
JUDGE (COMMERCIAL COURT)-03 Pvt Ltd Vs Ajit Sing]
Maurya
ICS (COMM)/65/2025 15685 [PUNJAB NATIONAL 6273 1588 IContested
[BANK Vs BABITA|
IMAHAWAR
ICS (COMM)/5844/2024 5631 IM/s APEX STATUTORY| 16294 1663 IContested

ICOMPLIANCE ADVISORS|
[PVT. LTD. Vs M/s SARA|

IABODE PRIVATE|
ILIMITED
ICS (COMM)/5882/2024 k5647 [FABCARE INDIA PRIVATE 6295 48 IContested

[LIMITED Vs JABALPUR|
IGARMENT AND FASHION|
[DESIGN CLUSTER|
IASSOCIATION

ICS (COMM)/703/2025 5890 [TARZAN  ELECTRICALS 6295 kos IContested
[PRIVATE LIMITED Vg
[TARU GOEL

14 [SH. HARISH KUMAR, [WEST ICS (COMM) ICS (COMM)/331/2023 5027 [SAHIL MALIK VS SANJAYROHAN 10510609988 16266 1239 INA [DECREED INil INil
IDISTRICT JUDGE (COMMERCIAL- [TANEJA IKHANNA
04)

ICS (COMM) ICS (COMM)/469/2023 45085 INARAIN WOOD PVT LTDISHANT 8800176337 6266 1181 INA [DISMISSED INil INil
[THROUGH MANAGING [KHATTAR
[DIRECTOR ADITYA GOEL
S SNEH BABUTA SOLE
IPROPRETIOR SK TIMBER)|
[cs (coMM) [CS (COMM)/338/2023 15031 IMR.  CHAMAN _ LAILIPREM KUMAR [9136213987 [16267 1236 INA [DISMISSED INil [Nl
ISINGHAL Vs MR|
[NAVEEN KUMAR

lcs (comm) ICS (COMM)/1033/2025 46009 CANTECH  ENGINEERSSAURAV JOSHI [9560990911 [46267 k58 INA [DECREED NI Nl
PVT LTD VS EMPIRH
[FURNITURE CO

1 INil

ICS (COMM) ICS (COMM)/836/2025 5940 INIRAT SEHGAL VS SURYAIKRANT SINGH [9999993525 [46268 1328 INA [PLAINT RETURNED [Ni
[ESTATE PRIVATE|
[ILIMITED




DISTRICT

COURT ROOM

CASE TYPE

ICS (COMM)

CASE NO.

ICS (COMM)/936/2024

DATE

OFPETITIONER NAME VSADVOCATE

REGISTRATIO RESPONDENT NAME
N

15593

USHMA JAIN VS M/§
IONXY INDUSTRIES AND|
IORS.

ADVOCATE
MOBILE
NUMBER

9466369656

DATE
DECISION

6270

OFDAYS FOR DISPOSALWHETHER

677

NATURE
PRE- DISPO!
INSTITUTION (CONTESTED
MEDIATION SETTLED)
TOOK PLACE

IDISMISSED

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION
/N OFFOR
DECREE  EXECUTI
ON OF

ICS COMM

ICS (COMM)/202/2024

#5349

[M/S KUNAL CONCHEMEKSHA SINGH
PVT LTD VS M/§
IRAMACIVIL

ICONSTRUCTION PVT LTD

9555653589

16282

33

INA IDECREED

INil INil

ICS (COMM)

ICS (COMM)/32/2026

16029

SUNGOLD TRADE PVIRAHUL

ILTD VS CHEVISANCESAXENA
SHIPPING  PVT  LTD|
[THROUGH ITS|
IMANAGING DIRECTOR

9136547899

16282

253

INA [DECREED

INil INil

ICS (COMM)

ICS (COMM)/618/2025

5861

[UNION BANK OF INDIARAJAT
VS GAGAN ARORA PROPKHURAN
OF MS  GURUKIRPA
[TELECOM

0870347895

116284

23

INA IDECREED

INil INil

ICS (COMM)

ICS (COMM)/285/2025

15751

VS[SOHAN SETHI
GENERAIJ
COMPANY]|

[PULKIT GOEL
RELIANCE
INSURANCE
[LTD

10240561232

6286

p35

INA IDECREED

INil INil

5

ISH. RAJ KUMAR TRIPATHI,|
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM)/58/2024

ICS (COMM)/58/2024

3-01-2024

Mohan Meakin Limited V:
[Expo Media Developers Pvi]
ILtd

08-09-2026

IDECREE

ICS (COMM)/88/2024

ICS (COMM)/88/2024

Bo-01-2024

Mohan Meakin Limited V:
Manjit Singh

8-09-2026

[DECREE

ICS (COMM)/114/2026

ICS (COMM)/114/2026

[29-01-2026

INARENDRA KUMAR|
[KULASHARI Vs M/§
ELDECK
INTERNATIONAL
IPRIVATE LIMITED

16-09-2026

[DECREE

ICS (COMM)/441/2025

ICS (COMM)/441/2025

2-05-2025

IJARUN KUMAR BHOWMIK]|
[PROPRIETOR O
IAMTECH ENGINEERS Vg
IM/S ASAHI INDIA GLAS
ILTD

I28-09-2026

IDECREE

16

IDISTRICT JUDGE (COMMERCIAL
ICOURT)

[MS. NEELOFER ABIDA PERVEEN,WEST

INIL

7

I((COMMERCIAL COURT)-01

ISH. ANIL ANTIL DISTRICT JUDGENEW DELHI

INIL

18

ISH. MANOJ KUMAR-I, DISTRICT]
WUDGE, COMMERCIAL COURT

INEW DELHI

INIL

9

MS. DEEPALI SHARMA, DISTRICT]
WUDGE (COMMERCIAL COURT)-03

INEW DELHI

[20

ICS (COMM.)

l494/2020

k4126

M/S PREMGHANMSs. Prernal
[PRODUCTS AND ANR. VsfSingh

IM/S PALASH]|
ENKATESH PRODUCTS

8588016079

16268

142

[NO [PLAINT RETURNED [NO [NO [SUIT _ FOR|

[TRADEMARK]
S U/S 134 &
135

ICS (COMM.)

182/2023

5012

[RVS INTERNATIONAL VsSh. Amit Kumar
IMARUTI SUZUK]|
[FOUNDATION

lo312015015

6273

1261

IYES [DECREED

[NO [NO SUIT FORJ
IRECOVERY
U/S17

ICS (COMM.)

136/2019

13622

[E COM EXPRESS PVT LTDSh. Aryan
s M/S SUNSIGN|Asthana
[SOLUTION AND ANR

INot available

116281

2659

IYES [DECREED

INO INO |SuIT O
RECOVERY
U/S 17




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

IOMP (COMM.) [74/2022 44694 EHICLE FACTORY VsSh. Aditya0818993031 W6284 1590 IPARTLY N IOBJECTION
/S. SARR FREIGHTS{Sharma ALLOWED/DISPOS U/S 34 OH
ICORP [ED IARBITRATIO
N &
ICONCILIATI
ICS (COMM.) 1306/2023 45064 [SUPREME SHAVERSMs.  Maninderfo810401460 K6295 1231 IYES IDECREED INO INO [SUTT FOR|
[[NDIA PVT. LTD. Vs BANK|Kaur IRECOVERY
IOF MAHARASHTRA AND| U/S 17
IANR.
JOMP (COMM.) l222/2024 5591 enagro Nutrifoods PrivateSh. MNot available 46291 [700 INO ISET ASIDE INO INO IOBJECTION
ILimited and Ors Vs DHANIIChandrakanth IU/S 34 OH
[LOANS AND SERVICESReddy IARBITRATIO
[LIMITED N
ICONCILIATT
20 |[SH. RAKESH PANDIT , DISTRICTSOUTH 12, New Court Block-I ICivil Suit ICS (COMM)/313/2023 5070 IADITYA BHARDWAJ VsSh. Girish9910068903 46266 1196 [Yes [DECREED INA INA Suit foy
WUDGE(COMMERCIAL COURT) [DEEPAK TANWAR AND[Kumar Sharma [Recovery
IANR
12, New Court Block-I ICivil Suit ICS (COMM)/99/2024 5352 [Foodies Et Al India Pvt LtdSh. Vaibhav Jain[8447465059 (6274 22 [Yes [DECREED INA INA ISuit fory
s Raheja Developers Ltd [Recovery
12, New Court Block-I ICivil Suit ICS (COMM)/348/2024 k5493 [Raheja Developers Ltd Vs§Sh. Gurtej Palg899266760 (6274 781 Yes IDISMISSED INA INA Suit foy
[Foodies Et Al India Pvt Ltd |Singh [Recovery
12, New Court Block-I ICivil Suit ICS (COMM)/34/2024 5313 [Sanjeev Kumar Yadav VsSh. Anil Sharmal9811006742 §6275 1062 [Yes [PARTLY INA INA ISuit foy
ICentral Bank Of India [DECREED/DISMISS [Recovery
[ED
12, New Court Block-I ICivil Suit ICS COMM234/2025 15696 IM/s M4 Solutions P Ltd Vsd|§h. Saurabhi0654443186 |46282 1586 [Yes [DECREED INA INA ISuit foy
[The Institute of CharteredSharma [Recovery
|Accountant of India
12, New Court Block-I ICivil Suit ICS COMM 671/2024 45443 Dogesh Singh Arora Vs|§h. Mohiti8527200481 k6291 1848 Yes IDECREED INA INA Suit for]
INarinder Chawla [Bhardwaj [Recovery
21 [SH. SAURABH KULSHRESHTHA,SOUTH 16, New Court Block-I ICommercial JOMP (COMM) 54/2025 45959 [Sandeep YashwantShekhar 8860166368 k6289 30 3 ICONTESTED 3 F -
IDISTRICT JUDGE, COMMERCIAL [Nalawade & Anr Vs M/sNanavaty
ICOURT/ MS. ANURADHA SHUKLA| [Piramal Finance Ltd
|IBHARDWAJ, DISTRICT]|
WUDGE(COMMERCIAL COURT)
6, New Court Block-I ICommercial ICS (COMM) 505/2025 5967 ISTATE BANK OF INDIA VSERAM KHAN  [9717099220 k6293 26 F IPARTLY DECREED/| s -
[KRIPAL SINGH ICONTESTED
16, New Court Block-I ICommercial ICS (COMM) 111/2025 5720 ISMALL FARMERSCHAKRADHAR [7678160277 46286 566 F ICONTESTED /F - -
IAGRIBUSINESS VS|PANDA [DECREED
IGIRRAJ COLD STORAGE
, New Court Block-I ICommercial ICS (COMM) 544/2025 15994 [PUNJAB NATIONALJVIKRAM GOLA (9811244209 K6295 1301 F ICONTESTED S S -
[BANK VS KAPIL JAIN
2 [SH. BALWANT RAI BANSAL,SOUTH 17, New Court Block-T ICommercial ICS (COMM)/158/2023 5003 [PUNJAB NATIONAIJINDRA NARAIN[9311824970 46283 280 YES ICONTESTED INA INA lsuit for]
[DISTRICT JUDGE, COMMERCIAL [BANK Vs POSITIVE| recovery
[COURTSH. SANDEEP YADAV ICREATIONS AND ANR




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

17, New Court Block-I ICommercial ICS (COMM)/206/2024 k5407 cubes Vs AjmaniSUNIL KUMAR09555026238 k6284 877 ICONTESTED lsuit for]
[nternational School AndCHAUDHARY recovery
Anr
17, New Court Block-I ICommercial JOMP (COMM.)/12/2025 k5741 [Rajender Jaina HUF Vs [NITISH HARSH|9871055534 k6293 552 INO ICONTESTED INA INA |Arbitration &
muller martini india pvt Itd GUPTA IConciliation
17, New Court Block-I ICommercial MP (COMM.)/13/2025 k5742 IDr Er Rajainderr Jaina Vs [NITISH HARSH|9871055534 k6293 1551 INO ICONTESTED INA INA |Arbitration &
uller martini india pvt Itd [GUPTA IConciliation
17, New Court Block-I ICommercial JOMP (COMM.)/16/2025  W5742 IDr Er Rajainderr Jaina Vs [NITISH HARSH|9871055534 46293 551 INO ICONTESTED INA INA |Arbitration &
imuller martini india pvt Itd (GUPTA IConciliation
17, New Court Block-I ICommercial ICS (COMM)/484/2025 5947 M/S JAINSONSPUNEET 10899141610 46295 1348 IYES ICONTESTED INA INA suit foy
[DEPARTMENTAL IDHAWAN recovery
ISTORES Vs M/S UNITED|
ICOFFEE HOUSE AND ORS|
23 [SH. SUDESH KUMAR, DISTRICIT[SOUTH 29, New Court Block-IT ICommercial ICS (COMM.) 358/2024 26.07.2024 IDIWAN CHAND SHARMA [Roop Chand [9868118015 [14.09.2026 780 IYES IContested s s ISUIT FOR|
WUDGE(COMMERCIAL COURT) VS NEERAJ MALIK [Tiwari(P), [RECOVERY
29, New Court Block-IT ICommercial IOMP (Dp7.01.2026 IMANTARAV PVT LTD VSYBALRAM(P), (0818274049 [25.09.2026 241 INA IContested S - IU/S 9 OF A &
COMM.)/409/2026 ICONVO BOT PVT. LTD. IC. ACT
29, New Court Block-1T ICommercial ICS (COMM)/112/2025 05.03.2025 [EXECUTIVE ACCESSSHAURYA 0810064432 |26.09.2026 570 [YES Contested [ [ [SUIT _ FOR|
INDIA) PVT. LTD. VSMITTAL(P), IRECOVERY
[DEEPAK NITRITE LTD.
129, New Court Block-IT ICommercial ICS (COMM)/245/2022 18.04.2022 [RPRP AND ASSOCIATESPANKAJ GUPTA[9811022227 [30.09.2026 1626 IYES IContested o o ISUIT FOR|
s MAG FILTERS ANDj IRECOVERY
[EQUIPMENTS PVT LTD
24 |[SH. AJAY PANDEY, DISTRICTSOUTH ko, New Court Block-1I ICommercial ICS/DJ 397/2025 15839 IGAUTAM TANWAR VSVIKAS SHARMA|9810566116 |16295 u86 IYES IDECREED/ o - ISUIT FOR|
WUDGE(COMMERCIAL COURT) [MUNICIPAL ICONSTESTED IRECOVERY
ICORPORATION OF DELH]
25 |[MS RAVINDER BEDI, DISTRICT[SOUTH-EAST 18 BLOCK 1 ICS COMM l22/2022 [10.12.2021 IYASH JAIN VS. M/S05.09-.2026 19.09.2026  [NIL INIL 31.10.2026 INIL 10.08.2026 [N/A
JUDGE(COMMERCIAL COURT) ICOUNTRY LINE
[LOGISTICS PVT LTD.
ICS COMM I313/2026 I23.04.2026 VELOCITY SOFTWARE[14.09.2026 21.09.2026  [NIL INIL [17.10.2026 INIL 18.08.2026 [N/A
ISOLUTION LTD. VS. NR|
'ARDROB  FUSS  PVT|
[LTD.




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME V / ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N [0)232(0)28
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

[27.11.2026

ICS COMM l465/2026 101.06.2026 [LALIT GUPTA VS19.09.2026
IGODREJ FINANCE LTD.

14.10.2026

ICS COMM 1218/2026 I25.03.2026 [PATANJALI FODDS LTDJ/29.09.2026 16.10.2026  [NIL INIL [27.10.2026 INIL
S. ANIL KUMAR JAIN|
IAND ORS

ICS COMM 1847/2023 19.09.2023 IMOHITA  GUPTA  VS}10.09.2026 16.10.2026  [NIL INIL 102.11.2026 INIL 24.08.2026 [N/A
[KANIKA ARORA

26 [SH.LALIT KUMAR ISOUTH-EAST 14 ICommercial Suit ICS (COMM)/35/2026 15.01.26 ICANARA BANK Vs DALIPSANJEEV IN/A 3.09.26 [231 IYES [DECREED o -
[LD. DJ COMM-02, DJ-COMM-2, [KUMAR GUPTA PROPCHOPRA
ISAKET COURTS, NEW DELHI. [EKTA ELECTRONICS|
[TELECOM

ICS (COMM)/975/2025 1.12.25 [MANTU MANDAL VSCHANDRA IN/A 105.09.26 278 IYES [DISMISSED o -
[BIMILESH KUMARSHEKHAR
[DUBEY [YADAV

ICS (COMM)/1070/2025 2.12.25 M/S RX INFOTECH PVTMANEESH IN/A 26.09.26 278 IYES [DECREED S S
LTD. Vs M/S A PGUMBER
[Peripherals

lCS/COMM/788/2025 b6.09.25 [HART INDUSTRIES VSJARJUN SANJAY|N/A b6.09.26 68 [VES [DECREED F F
ABHIMANYU KHANNA

27 [MS. VRINDA KUMARI, DISTRICTISOUTH-EAST 20 ICOMMERCIAL ICS (COMM)/556/2023 15085 IGREENZ GARDEN SHOPPRACHI 16273 1188 IYES ICONTESTED - - -
WUDGE(COMMERCIAL COURT) s VALSONS TADELLOS

ICOMMERCIAL ICS (COMM)/2896/2024 5495 IM/S SUPER AGENCIES VSRONAK GUPTA 9821104506 (16273 778 IYES ICONTESTED - -
IMOOL CHAND AND COQ|
ICONTRACTS PRIVATE|
[LIMITED

ICOMMERCIAL ICS (COMM)/318/2021 ha435 ISH. OM TANEJA Vs SHJAJAY SHARMA (8745982600 6275 1840 IYES ICONTESTED - -
[NITIN MANCHANDA

ICOMMERCIAL ICS (COMM)/13/2019 3496 [RADHIKA PRINTS Vg 6279 12783 IYES ICONTESTED - -
MAX HEALTHCARE
[[NSTITUTE LTD.

ICOMMERCIAL ICS (COMM)/28/2019 3523 IM/S BCC DEVELOPERS 46294 2771 IYES ICONTESTED - -
IAND PROMOTERS PVT|
LTD. Vs M/S NBCQ
INDIA) LTD.




WUDGE(COMMERCIAL COURT)

DISTRICT

COURT ROOM

CASE TYPE

ICommercial suit

CASE NO.

ICS (COMM)/194/2023

DATE

REGISTRATIO RESPONDENT NAME
N

IM/S  NATH LOGISTIC
[PVT LTD Vs ACCURAT!
IFREIGHT LOGISTICS

OFPETITIONER NAME VSADVOCATE

ISUMIT
ISARNA(P),

ADVOCATE
MOBILE
NUMBER

10650941688

DATE
DECISION

116281

OFDAYS FOR DISPOSALWHETHER

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED /
SETTLED)

N

DECREE  EXECUTI

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

OFFOR

ON

OF

ICommercial suit

ICS (COMM)/46/2023

14936

IM/S OM FIRE SAFETY|
ICOMPANY PVT LTD Vs
JAIN SPUN PIPH|
ICOMPANY

DATIN
ISAPRA(P),

9312223345

6203

1357

ICommercial suit

ICS (COMM)/691/2023

lis127

ICOMPUTER  INFOTECH]
[INDIA PVT LTD Vs FIICAN|
[TECHNOLOGY PRIVATH
ILIMITED

CHANDRA
ISHEKHAR
IYADAV(P),

0810209981

6204

1167

ICommercial suit

ICS (COMM)/363/2020

lha176

ISANJAY BANSAL Vs CINH
[INDIA INTERNATIONAL

ISHAL
[BANSAL(P),

lo811243945

k6204

2118

29

IMS. NEELAM SINGH

ISOUTH-EAST

[22

ICommercial Suit

l200/20

6-08-2020

IM/S PROTAK PTE LTD V§|
IANKUR PANDEY

ANISHA
IMATHUR/RAH
UL KUMAR

10971096840

3-09-2026

219

IYES

ICONTESTED

ICommercial Suit

958/25

P7-11-2025

IM/S MRL TYRES LTD V§
ATUL VERMA  ALIAS
IATUL SONI AND ANR

JARUN MALIK]
JAND CO

10810017346

l07-09-2026

1284

ICONTESTED

ICommercial Suit

456/2023

11-05-2023

ISAPHIRE EXIM SERVICESSHIVAM

[PVT LTD VS GI FREIGHT]
[FORWARDING PVT LTD|
JAND ORS

ISHARMA

9654545855

[14-09-2026

1222

IVES

ICONTESTED

JARBITATION & CONCILLATION|
IACT

I27/2026

5-05-2026

IAVTAR SINGH AND ORSRITU

S KOTAK MAHINDRA|
IPRIME LTD AND ORS

8527563991

[22-09-2026

40

IVES

ICONTESTED

JARBITATION & CONCILLATION]|
IACT

I5/2026

[13-01-2026

IGAURAV  ENTERPRISES
'S UNION OF INDIA

(TARKESHWAR
INATH

I26-09-2026

256

ICONTESTED

ICommercial Suit

lo40/25

R1-11-2025

[RAJENDRA SINGH PAL
'S MANJU DEVI

IDEV RAJ|
ISHARMA &
IANR

10811387613

I28-09-2026

964

ICONTESTED

ICommercial Suit

l63/2025

k9-05-2025

IASHOK
IMARWAH VS ANINDYA|
JOARDAR

KUMARS GOEL &

IGOEL

10810100554

0-09-2026

k89

ICONTESTED

[MS. NEERA BHARIHOKE,
[DISTRICT JUDGE(COMMERCIAL
ICOURT)

ISOUTH-EAST

ICOMMERCIAL CASE

ICS (COMM)/313/2023

1-04-2023

[SOPHISTICATED

[INDUSTRIAL ANALYTIQ
IMATERIALS PVT LTD Vg
INATIONAL THERMAL
IPOWER _ CORPORATION|

IP. R. SIKKA
JAND AK]
[RAWAL

10811054562

[L9-09-2026

1267

IYES

[DECREED /-

ICONTESTED

U/S 34

JOMP (COMM.)/83/2024

flo-12-2024

[UNION OF INDIA Vs M/SBIJAN KUMAR|

IAMRIT LAL BEHL ANDy
ISONS

ISINGH

0810736922

7-09-2026

636

[DISMISSED/CONTE |...

ISTED

ICOMMERCIAL CASE

ICS (COMM)/38/2025

[16-01-2025

M/s BALAJ]
[ENTERPRISES Vs  Jai
lprakash Mishra

[UTKARSH
IGUPTA,
ISANIDHYA
ISHARMA

8459466042,
8860211682

5-09-2026

597

[REJECTED/CONTES...

TED

ICOMMERCIAL CASE

ICS (COMM)/298/2025

[16-04-2025

[RANI AGGARWAL AND|
IORS Vs ALK|
[ENTERPRISES AND ANR

ILALIT GUPTA

9810355699

19-09-2026

521

IYES

IDECREED/CONTES |..

TED




DISTRICT

COURT ROOM

CASE TYPE

ICOMMERCIAL CASE

CASE NO.

ICS (COMM)/37/2026

DATE

OFPETITIONER NAME VS

REGISTRATIO RESPONDENT NAME
N

[15-01-2026

ICANARA BANK \E
[DEEPAK KUMAR ANDY
IANR.

ADVOCATE

ISANJEEV
ICHOPRA

ADVOCATE
MOBILE
NUMBER

lo71114200

DATE
DECISION

[14-09-2026

OFDAYS FOR DISPOSALWHETHER

42

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPO!
(CONTESTED
SETTLED)

IDECREED
ICONTESTED

OFDATE OFNUMBER ACT

EXECUTIO OF DAYSSECTION

/N OFFOR
DECREE  EXECUTI
ON OF

ICOMMERCIAL CASE

ICS (COMM)/976/2025

101-12-2025

[KALPWISH CONCEPT!
[LLP Vs M/S LD
IBIOSCIENCE PRIVAT
[ILIMITED

ISATYA
IPRAKASH
IBHARDWAJ

0871260076

I22-09-2026

295

[DECREED
ICONTESTED

31

ISH. TARUN SAHRAWAT, DISTRICT]
WUDGE(COMMERCIAL COURT)

ISOUTH-EAST

JOMP(COMM)

JOMP (COMM.)/16/2026

6094

[Eagle Medical System Pvi]
ILtd Vs DR MUKESH|
ERMA

IKUNAL

0810074159

16219

125

IN/A

[DISMISSED

IN/A IN/A

JOMP(I) COMM

IOMP
COMM.)/103/2026

(DQ6162

IDPAP Architects V4
[HOUSING AND URBAN|
[DEVELOPMENT
ICORPORATION LTD

INISHIT
IAGRAWAL

(7838952060

6219

b7

N/A

IALLOWED

IN/A IN/A

ICS(COMM)

ICS (COMM)/560/2026

k6209

contrans cargo pvt ltd Vg
IAANCHAL SRIVASTAVA

JABHIMANYU

10015668564

k6275

66

N/A

IALLOWED

IN/A IN/A

ICS(COMM)

ICS (COMM)/3871/2024

5617

INAVAIR
INTERNATIONAL
[PRIVATE LIMITED V:
SWARAN  PROJECTECH|
IPRIVATE LIMITED

ISAUBHAGYA

10650887118

6286

69

IN/A

IDECREED

IN/A N/A

ICS(COMM)

ICS (COMM)/388/2025

k5780

ISWARAN
[PRIVATE LIMITED Vg
INAVAIR
INTERNATIONAL
IPRIVATE LIMITED

PROJECTECH[KRISHAN

10818855771

6286

506

IN/A

[DECREED

IN/A IN/A

ICS(COMM)

ICS (COMM)/349/2024

5421

M/S TRUE NORTH]
[TECHNOLOGIES PVT]
ILTD. Vs Mr. Moreshwai]
[Namdeorao Bangade

WYOTT

8076174381

46293

872

IN/A

[DECREED

IN/A IN/A

ICS(COMM)

ICS (COMM)/3939/2024

k5639

[PETROPOL INDIA
[LIMITED Vs AGRANTEH
[REALITY LTD

IVIKAS

9990008499

k6204

55

IN/A

IDECREED

IN/A IN/A

ICS(COMM)

ICS (COMM)/3646/2024

#5537

s Soothe Health Care Pvi
[Ltd And Ors

Tolescent Venture And AnfjSWAMI NATH

9873400656

6259

[722

IN/A

[DISMISSED

IN/A IN/A

ICS(COMM)

ICS (COMM)/294/2025

h5756

IM/S Soothe Health Careg
[Pvt LTd Vs Violescent]
enture

IAYUSH

0899096069

6259

O3

IN/A

IALLOWED

IN/A IN/A

cs(conm

ICS (COMM)/394/2023

5042

[KOHINOOR RIBBON]|
[FACTORY PRIVATE
[ILIMITED Vs M/S P AND ¢
[ENTERPRISES PRIVATE
ILIMITED

JARVIND

(0811317311

116263

1221

IN/A

IDECREED

IN/A IN/A

[MS VEENA RANI,
WUDGE(COMMERCIAL COURT)

DISTRICTSOUTH-EAST

B9

ICS(comm)

1670/2026

[18.07.2023

[Blueview Properties  Pvt|
ILtd. vs. Mr. Paritos!
Manocha

IS S Wani

8750618722

l15.09.2026

fuis5

INo

IContested

IN.A. IN.A.

ICS(comm)

[342/2024

8.05.2024

IGeeta Taneja & Anr. vs)
Satnam Singh Throough|
[Lrs

IVineet
IChaudhary

(0811102173

4.09.2026

869

IContested

IN.A. IN.A.

ICS(comm)

941/2026

[10.10.2023

Mangat Ram vs. R S Mishra

[Yashvir Sethi

0810119279

I25.09.2026

o8o

[Contested

IN.A. IN.A.




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

ICS(COMM) 1095/2025 26.12.2025 [Pritam Chhabra vs. NeerajVineet 0811102173 [30.09.2026 . IContested
[Kishore Jain IChaudhary
I33 |[SH. DEVENDER KUMAR, DISTRICTIEAST 209 IRECOVERY 15/2024 l08-01-2024 MAHESH PREFABHAMENT - [17-09-2026 79 IYES ICONTESTED INIL INIL
WUDGE (COMMERCIAL COURT) [PVT.LTD.VS. THE GREAT|KAUSHIK VS|
IGETSBY CLUB OF INDIA |M.S. ANSARI
[209 IRECOVERY 82/2024 7-12-2024 [SACHIN KUMAR RANAVAIBHAV - [11-09-2026 1639 IYES ICONTESTED INIL INIL
S. ARIEN GLOBALVERMA VS|
[LIFESTYLE P. LTD. IDIVYA
[209 IRECOVERY l49/2025 [14-02-2025 M/S ADZ METAKUNAL  JAIN}.- 9-09-2026 570 IYES ICONTESTED INIL INIL
[SOLUTIONS PVT.LTD. VS|VS. BHAVISHYA|
IM/S XY ADS PVT.LTD. ISANDHU
[209 IRECOVERY I322/2025 P7-11-2025 [BANK OF INDIA VS. JAYASUMIT KUMAR|- [16-09-2026 289 IYES ICONTESTED INIL INIL
[BASKHI S. RAKESH|
IKUMAR
209 IRECOVERY I54/2026 12-02-2026 ISTATE BANK OF INDIAMADHUSUDHA|- [14-09-2026 212 IYES ICONTESTED INIL INIL
S. DINESH KUMARN VS. MANOJ|
MAHTO IKMAR
209 IRECOVERY 190/2026 [11-03-2026 BANK OF BARODA VS/SUDHA SUKLA}.- 16-09-2026 185 IYES ICONTESTED [NIL INIL
ISUMAN [VS. DILEEP|
IKUMAR
134 |MS. RUBY ALKA GUPTA, DISTRICT[EAST INIL
WUDGE (COMMERCIAL COURT)
I35 [SH. GORAKH NATH PANDEY,NORTH EAST 201, New Building KKD IC.S. (COMM) 9/2026 19-01-2026 [KAPIL GOEL Vs MEHTAB- - 103-09-2026 F F ICONTESTED [No -
IDISTRICT JUDGE (COMMERCIAL)- IALI [Execution
o1 ffiled till datef
IC.S. (COMM) [78/2024 2-08-2024 [Paro Muthreja Vs Randhirf- s [l0-09-2026 F F ICONTESTED No s
[Kumar Jha [Execution
ffiled till datej
IC.S. (COMM) 7/2025 12-03-2025 [RANDHIR KUMAR JHA Vs- o [L0-09-2026 F F ICONTESTED [No o
[PARO MUTHREJA AND| [Execution
RS ffiled till datej
IC.S. (COMM) 140/2025 [18-11-2025 IG K Rangwala and Co Pvij- o [15-09-2026 F F ICONTESTED [No S
ILtd Vs Kusum Chemicals| [Execution
nd Paints ffiled till datef
IC.S. (COMM) k5/2026 19-05-2026 VINEET KUMAR- S 17-09-2026 F F ICONTESTED [No S
IAGGARWAL PROP OF M§ [Execution
MAHA LAXMI METALS V: ffiled till datej
[DACC INTERNATION|
[PRIVET LIMITED|
|36 [SH. PRITAM SINGH, DISTRICTISHAHDARA 1301, New Court BuildingJCS(COMMERCIAL) ICS (COMM)/192/2024 I23-03-2024 Bank Of Baroda VSKAMAL SINGH [9899913203 [03-09-2026 1894 [YES [DECREED [NIL NIL
WUDGE (COMMERCIAL COURT) ISHD/KKD/Delhi lAkashma  Kapoor  an
lanother
301, New Court BuildingJCS(COMMERCIAL) ICS (COMM)/25/2023 L7-01-2023 IAMIT SEHGAL Vs RAJESHJITENDER 10897614525 [10-09-2026 1332 IYES [DECREED INIL INIL
ISHD/KKD/Delhi ISANDHYANA IKUMAR KALRA




DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

REGISTRATIO
N

RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

NATURE
PRE- DISPOSAL
INSTITUTION (CONTESTED
MEDIATION SETTLED)
TOOK PLACE

OFDATE OFNUMBER ACT

EXECUTIO OF DAYSSECTION

/N OFFOR
DECREE  EXECUTI
OF

1301, New Court BuildingJCS(COMMERCIAL) IMISC DJ/678/2023 13-09-2023 IAMIT SEHGAL Vs RAJESHJITENDER 10897614525 [10-09-2026 1093 IDISMISSED
ISHD/KKD/Delhi ISANDHYANA IKUMAR KALRA
01, New Court BuildingCS(COMMERCIAL) ICS (COMM)/448/2024 24-08-2024 [Suresh Kumar Sharma VSVIKASH 0811379676 [10-09-2026 747 IYES IDECREED INIL INIL
ISHD/KKD/Delhi |Akshit Jain BHATIA
301, New Court BuildingJCS(COMMERCIAL) ICS (COMM)/4/2026 6-01-2026 ISTATE BANK OF INDIA V§SHUCHITA 8896932838 [22-09-2026 259 INO [DECREED INIL INIL
ISHD/KKD/Delhi iShikha Jain Proprietor offDIXIT
[Shree Shyam Sales
301, New Court BuildingJCS(COMMERCIAL) ICS (COMM)/478/2022 5-08-2022 [PANASONIC LIFESARVAN 011-26843455[23-09-2026 1510 IYES [DECREED INIL INIL
ISHD/KKD/Delhi ISOLUTIONS INDIA PVT|KUMAR BASAL [AND 0114
ILTD Vs DINESH KUMAR 26936783
1301, New Court BuildingJCS(COMMERCIAL) IMISC DJ/775/2023 [30-10-2023 [PANASONIC LIFE[SARVAN 011-26843455[23-09-2026 1059 INO IALLOWED INIL INIL
ISHD/KKD/Delhi [SOLUTIONS PVT LTD VSKUMAR BASAL [AND 0114
IDINESH KUMAR AND| 26936783
IORS
137 [SH. VIPIN KUMAR RAI, DISTRICTSHAHDARA [ROOM NO 208 ICommercial ICS (COMM)/558/2022 6-10-2022 [M/S. VIANET MEDIA PVTJSATISH KUMAR|9811053833 [30-09-2026 11455 [Yes [DISMISSED [Execution [Execution
JUDGE, COMMERCIAL COURT/MS,| [LTD. Vs MEHMOOD| ot filed ot filed
[KIRAN BANSAL, DISTRICT JUDGE,| [HASAN
I((COMMERCIAL COURT)
IROOM NO 208 ICommercial ICS (COMM)/633/2023 [19-12-2023 IS B Sales Corporation VJAAKSH GUPTA (9999797603 [12-09-2026 098 [Yes [DECREED [Execution [Execution
[Satish Kumar Mittal ot filed ot filed
IROOM NO 208 ICommercial ICS (COMM)/488/2024 17-09-2024 IAPOLLO PIPES LIMITEDISHRIHAR 10548888420 [01-09-2026 714 [Yes [DECREED [Execution [Execution
s VED PRAKASH[TRIPATHI not filed  |not filed
SRIVASTAVA T/A MAA|
[VAISHNO ENTERPRISES
[ROOM NO 208 ICommercial ICS (COMM)/591/2024 P1-11-2024 IM/S SURYA FAB ThroughlVIKAS BHATIA 9811379676 [01-09-2026 49 [Yes IDISMISSED [Execution [Execution
its partner Sh Rajee not filed not filed
[Nagpal Vs Pradhuman|
[Kumar Jain Prop of M/
ardhman trading Co
[ROOM NO 208 ICommercial ICS (COMM)/284/2025 3-05-2025 [Union Bank of India VSAAYUSH 8750494938 [29-09-2026 514 [Yes IDECREED [Execution [Execution
INEELAM ISHARMA ot filed ot filed
[ROOM NO 208 ICommercial ICS (COMM)/270/2026 18-05-2026 ISTATE BANK OF INDIA VS§KAMAL MEHTA[9868249232 [30-09-2026 135 [Yes [DECREED [Execution [Execution
ISURAJ PANDEY ot filed ot filed
138 [SH.RAMESH KUMAR, DISTRICTSHAHDARA 1303, New Court BuildingCS (COMMERCIAL ) ICS(COMM) 426/2025 9.07.2025 [RAJNI JAIN VS FAST N|G S GULATI 10899732673 [19.09.2026 us7 INO [DECREED INA INA
WUDGE, COMMERCIAL COURT/SH,| ISHD/KKD/Delhi [FURIOUS MOTOREN
[SANJAY SHARMA-II, DISTRICI]
WUDGE, COMMERCIAL COURT
303, New Court BuildingJCS (COMMERCIAL ) ICS(COMM) 14/2026 9.01.2026 ICANARA BANK VSPRANAY 19873101002  [28.09.2026 262 INO [DECREED INA INA
ISHD/KKD/Delhi [BHAVYA AGGARWAL ISHARMA
139 [SH. PAWAN KUMAR MATTO DJSHAHDARA 1304 ICOMMERCIAL IMISC DJ/320/2026 IASHA  MALIK[30-03-2026 [SWADESH 10810209507 [05-09-2026 159 DAYS F [DISMISSED [Execution
(COMM-04) AND ANR V¢ ffiled on dt|
IMOHAMMAD [20-02-2026
IAHMAD
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ICOMMERCIAL ICS (COMM)/155/2024 l04-03-2024 10410673041 [24-09-2026 [Execution
'ANDON  VS§ not filed till
[ELEGANT Idate
ISANITARY
ISTORE
4o |[SH. DEVENDER KUMAR JANGALA NORTH-WEST INIL
[DISTRICT JUDGE, COMMERCIAL
ICOURT
41 |[SH. MANISH GUPTA, DISTRICTINORTH-WEST [205 ICivil ICS (COMM) 781/2022 1-10-2022 [TARA MERCANTILE PVT| 130-09-2026 1461
WUDGE, COMMERCIAL ILTD Vs J K CHEMICALS
ICOURT,.SH.VINOD YADAV,)
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
k2 |SH. JAGDISH KUMAR, DISTRICTNORTH NIL
WUDGE, COMMERCIAL COURT
43 [VACANT/SH. SHAILENDERNORTH INIL
[MALIK, DISTRICT]
WUDGE(COMMERCIAL COURT)
44 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH WEST 1603 ICOMMERCIAL SUIT ICS(COMM) 326/2025 1-07-2025 IVINOD TIWARI Vs VEENAlyogendra 10891853936 [08.09.2026 1300 INIL [DECREED INIL INIL INIL
((COMMERCIAL COURT-01 UAIN [dwivedi
1603 ICOMMERCIAL SUIT ICS(COMM) 40/2025 3-01-2025 ICRM POLYMERS Vs YFQRAJESH 10810248506 [15.09.2026 40 INIL [IDECREED INIL INIL INIL
[PROJECTS PRIVATEKUMAR
[LIMITED ISINGLA
1603 ICOMMERCIAL SUIT ICS(COMM) 653/2025 27-11-2025 [[CICI BANK LTD Vs M/Skumar law firm 9811191050 [16.09.2026 293 INIL [DECREED INIL INIL [NIL
IAGNIV HOSPITALITY]
ISERVICES LLP
1603 ICOMMERCIAL SUIT ICS(COMM) 93/2025 [25-02-2025 [DBI BANK LIMITED VsNISIII 10899154299 [25.09.2026 515 INIL [DECREED [NTL INIL [NTL
/S SHREE SHYAM|CITAUD}IARY
GARMENTS
45 [SH. VINOD YADAV, DISTRICTISOUTH WEST 1613 ICommercial ICS (COMM) 58/2026 k6051 ISh Vishal9873330292 |16268 217 IDECREED [Recovery
WUDGE, COMMERCIAL COURT/SH,| [Suit ICANARA BANK IChhabra f money
[BALWANT RAI BANSAL, DISTRICT] S
WDUGE, COMMERCIAL COURT-02 IGAGAN SACHDEVA PROP|
IM/S HEMEN STEELS
13 ICommercial ICS (COMM) 370/2022 la760 ISh Yograj9o53608200 B6273 1513 [DISMISSED  [...  |.. [Recovery
[Suit IM/S AVANT CAREER PVTGulliya f money
[LTD.
S
M/S ACCE GLOBAL
13 ICommercial ICS (COMM) 371/2024 5493 AR|ShA Pramod Ki17982909655 k6274 [781 IDISMISSED Recovery
[Suit MANOJ KUMARBhardwaj f money
ICHAUDHARY
S
IP And G Enterprises Pvi
1613 ICommercial ICounter Claim 26/2025 15848 ISh Ankit Jain  [9643801028 K6279 528 [DISMISSED [Recovery
[Suit [RAJESH VS REKHA f money
13 ICommercial ICS (COMM) 180/2025 k5751 [Sh Amit Gupta 9899474884 l46279 k31 [DECREED ICounter
[Suit REKHA VS RAJESH [Claim
[FOR
[Recovery
f money
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1613

ICommercial
[Suit

JOMP (COMM.) 4/2026

k6057

ISS Mota Singh Sr Seq
Model School

Vs

Appalon Overseas

|Aranya
iMoulick(P),

8826235642

6287

30

TOOK PLACE
IDISMISSED

ON OF
/S 34
IAND 36|
IARB. &
ICONCILI
ATION

146

ISH. GAUTAM MANAN, DISTRICT]
WUDGE, COMMERCIAL COURT-03

ISOUTH WEST

1614

ICOMMERCIAL SUIT

ICS (COMM)/526/2024

21-10-2024

IMUKESH  GUPTA V.
ISHREE BALAJ]|
[ENTERPRISES

IMR. NITESH]
ILOCHAV

9899659649

l01-09-2026

1680 DAYS

INIL

INIL

INIL

INIL

14

ICOMMERCIAL SUIT

ICS (COMM)/423/2025

5-08-2025

[BABAJI UDYOG \E
WMANN INDUSTRIES

IMR. AKHLESH]
IKR GUPTA

19999818947

2-09-2026

93 DAYS

INIL

INIL

INIL

INIL

1614

ICOMMERCIAL SUIT

ICS (COMM)/199/2023

l15-04-2023

INEERAJ KUMAR Vj
[SATYAVIR SINGH ARYA

IMR.  NEERAJ|
IGUPTA

10811267045

3-09-2026

1237 DAYS

INIL

INIL

INIL

INIL

1614

ICOMMERCIAL SUIT

ICS (COMM)/485/2026

IP9-07-2026

ISH RAM
CHAMRIA Vs VNG|
CHAMRIA AYURVED LAB
[PRIVATE LIMITED

AVATARMR. C.P. MALIK|

9212057049

[L6-09-2026

4o DAYS

INIL

INIL

INIL

INIL

47

ISH. AJAY GULATI-I, DISTRICT]
JUDGE, COMMERCIAL COURT-04

ISOUTH WEST

o9

ICS(Comm)

I268/2023

30.05.2023

IM/S MANVI IMPEX V.

(VIVEK

M/S GAURIKATARIA

[ENTERPRISES

9999137818

I25.09.2026

(1214 Days

[Contested- Decreed

o9

ICS(Comm)

539/2023

4.12.2023

[Saneev Kumar Vs Shantal
[Devi

ISOURAV GOEL

10810382865

[12.09.2026

[t013 Days

IContested- Dismissed|

o9

ICS(Comm)

l34/2025

11.08.2025

INITIN RAJ GUPTA Vs M/s
Mode Retail Sales and|
Marketing Pvt Ltd

WJAGDISH
JARORA, SANJU|
IBALA

(0711304060

I26.09.2026

l411Days

[Yes

[Contested- Decreed

o9

ICS(Comm)

1366/2023

6.04.2026

INDOLOG LOGISTICS PVT]
[LTD Vs M/s AURA
INTERNATIONAL INC

ISANDEEP
IKUMAR KARN

9310934697

130.09.2026

1153 Days

[Yes

[Contested- Decreed
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